
    

  
 

           
   

        

       
 

       

         

       

               

         
         

             

              

             

              

             

             

          

    

              
         

         

           

            

   
  



the view that the purpose of introduction of this Code is for maximization of value of
assets and to promote entrepreneurship. As per this Code all attempts have to be

made towards restructuring of the stressed company so that the interest of all stake

holders be protected. Due to this season jt is hereby authorised that the learned

Resolution Professional shall take all necessary steps to invite Resolution Application

and also to admit the Resolution Plan of the said Resolution Applicant. prayer in this

regard is approved.

5. The learned Resolution professional has intimated about the progress in one

r.,,t of the parallel casebeing under process before Hon,ble NCLT, Ahmedabad. It is
I

intimated as under :-

"FuftheL in IA No. 98 of 2018 in Cp (18) N1.40/Z/NCLT/AHM/2012 Honbte ilLt
Ahmedabad has glven the oppottunity vide order dt, 19.4.201A to M/s, Alcelor Mta/ I1dia to negotiate

with the deditors of KSS Petron tut. Ltd, to come out ol disqualification u/s. 29A of IBC, which come

into the wdy of Arcelor Mittal lndia during bidding in the case of Essar Steat. The time qrantd to

Arcelor Mifta/ India is of 30 days from 19.4,2019 Arcelor Mittal tndla has contactd the Financial

Creditors of KSS Petron and Financia/ Creditor has informed the Rp about the lnterest of Arcelor

Miftaf'

5.1 This information is valuable in the present case hence the learned Resolulon

Professional is required to take necessary steps to avail the opportunity and if
required the requisite direction from this Bench can be obtained.

6. The Resolution Professional has placed on record a valuation report of the

assets of the Debtor Company in a sealed cover, to be discus$d, if deem fit, during

the course of proceedings of this case.

M.K. SHRAWAT
Member (ludicial)
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